3119 Written Angwers

Commisslomsr for Linguistic Minerl-
ties

1219, Shrimati Savitri Nigam: Will
the Minister of Home Afairs be pleas.
ed to state the main recommendation
made by the Commissioner for
Linguistic  minorities which have
been accepted and implemented by
the Central and State Governments?

The Deputy Minister in the Minis-
try of Home Affalrs (8hri L. N.
Mishra): The main recommendations
of the Commissioner for Linguistic
Minorities are contained in Chapter V
of hig Sixth Report, a copy of which
was laid on the Table of the House on
5th May, 1965, A statement showing
the extent of implementation of these
recommendations is placed on the
Table of the House. [Placed in Lib-
rary. See No, LT-4707/65].

Secondary Educationa) Institutes In
Union Territories

1220. Shrimati Savitrl
Will the Minister of
pleased to state:

Nigam:
Education be

(a) whether it ls g fact that the
Board of Secondary Education has
given recognition to the new institu-
tions opened in the Union Territori-
es; and

(b) if so, the number of Institu-
tions in Port Blair {(Andamans) which
have been given such recognition so
far?

The Minister of Education (Shri
M. C. Chagla): (a) The Central Board
of Secondary Education has given re-
cognition to institutions affiliated to
the Board.

(b) Two Higher Secondary Schools.
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O#l Pipe Line over Narmada Bridge

1222, Shri Yashpal Simgh:
Shri Narendra Singh Mahida:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether the Railway Board
have agreed to permit the laying of
the oil pipe line over the Narmada
Bridge; and

(b) if so, when it will be laid?
The Minister of Potrolewm and

Chemicals (Shri Kabir):
(a) and (b). Yes, Sir. It has been
laid.





